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[PART I—SECTION 1]
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the Ministries of the Government of India (other than the Ministry of Defence) and by
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PRESIDENTS SECRETARIAT

New Delhi, the 26th January 1984

No. 20-Pres/84.—The President is pleased to approve the
award of the 'Param Vishisht Seva Medal' to the under-
mentioned personnel for distinguished service of the most
exceptional order :—

1. Lieutenant General Krishnaswami Balaram (IC-
2271), Signals.

2. Lieutenant General Hridaya Kaul (IC-3941),
AVSM, Aimoured Coips.

3. Lieutenant General Mathew Thomas (IC-3950),
AVSM, VSM, Infantiy.

4. Lieutenant General Ranjit Singh Dyal (IC-4004),
MVC, Infantry.

5. Lieutenant General Sahdev Sehgal (IC-2304), In-
fantry.

6. Lieutenant General Anant Dattatraya Mohoni (IC-
1730), VSM, Army Ordnance Corps.

7. Lieutenant General Devendra Swaroop (IC-4241),
EME.

8. Vice Admiral Mehir Kumar Roy, AVSM
(G0040-R).

9. Vice Admiral Radhakrishin Hariram Tehiliani,
AVSM, (0G050-N).

10. Vice Admiral Subimal Mookerjee, AVSM,
(OOO53-W).

11. Vice Admiral Kewal Krishan Nayyar, AVSM,
(00054-Y).

12. Air Marshal Erasseri Pathayapurayil Radhakrishnan
Nair, AVSM. VSM (3837) F (N).

13. Air Marshal Denis Anthony La Fontaine, AVSM,
VM (3844) F (P).

14. Air Marshal Jagjit Singh Sandhanwalia, VSM (3810)
AE (M).

15. Major General Aravind Moieshwar Joglekar (IC-
2352), Engineers.

16. Major General Rajendra Keshavrao Gupte (IC-
2390). Signals.

17. Major General Amar Singh Sehgal (IC-4022), Army
Ordnalace Corps.

18. Major General Misbah Mayadas (IC-5102), Armour-
ed Corps.

19. Majot General Sami Khan (IC-5376), SM, Infantry.

20. Air Vice Marshal Madan Lai Sethi, AVSM, (4009), ,
F(N).

21. Air Vice Marshal Johny William Greene, AVSM,
Vr. C , VM, (4093), F(P) .

22. Air Vice Marshal Jugal Kishore Kapur, AVSM,
VSM, (4044) AE (M).

No. 21-Pres/84.—The President is pleased to approve the
award of 'Ati Vishisht Seva Medal' to the undermentioned
personnel for distinguished service of an exceptional order :—

1. Major* General Naresh Hoon (IC-4194), Artillery.
2. Major General Goverdhan Singh Jamwal (IC-10682),

Infantry.

3. Major General Partool Chandra Kochhar (DR-
10046), Army Dental Corps.

4. Major General (Mrs.) Glena Albtertina Saha (NR-
12073), VSM, Military Nursing Service.

5. Major General Sunil Chandra Das (MR-607). Army
Medical Corps (Retd.).

6. Major General Prem Das Sharma (IC-6013), Army
Education Corps.

7. Major General Vijay Kumar Sood (IC-6636), Infan-
try.

8. Major General Kuldip Singh Brai (IC-6732), Vr.
C , Infantry.

9. Major General Ramakrishna Achyut Gokhale (IC-
4563), EME (Retd.).

10. Rear Admiral Shri Bans Narayan Singh (50023-N).
11. Air Vice Marshal Kuldip Kiishan Bakshi (3685),

Adm.
12. Air Vice Marshal Nambi Srinrvasa Gopalan, VSM

(3751), Accts.
13. Air Vice Marshal Kuldeep Singh (3922), AE (M).
14. Biigadied Narjit Singh (IC-4790), Armoured Corps.
15. Brigadier Naresh Chandra Mehra (IC-6234), Infan-

try.
16. Brigadier Donald Bernard White (IC-6621), Infan-

try (Retd.).
17. Brigadier Tirlok Singh (IC-6843), Artillery.
18. Brigadier Dilbagh Singh (IC-7083), Infantry.
19. Biigadier Maharaj Singh (IC-7060), Engineers.

20. Brigadier Harish Chander Pathak (IC-7114), MVC,
Infantry.

21. Biigadier Kul Bhushan Malik (IC-7157), Artillery.
22. Brigadier Yoginder Nath Sharma (IC-7386), VSM,

Infantry.
23. Brigadier Prakash Chand Mankotia (IC-7877), In-

fantry.
24. Brigadier Ramesh Vishnu Kulkarni (IC-7810), In-

fantry.
25 Brigadier Gurcharan Singh (IC-8101), Engineers.
2b. Brigadier Surrinder Singh (IC-10008), Armoured

Coips.
27. Brigadier Ashok Kumar Mehta (IC-10072), Infantry.
28 Biigadier Moti Lai Dar (IC-10462), Armoured

Corps.
29. Brigadier Anil Kumar Sen Sarma (MR-00662),

Army Medical Corps.
30. Brigadiei Balvir Ahuja (IC-7023), Engineers.
31. Commodore Kanwar Munish Kumar, VSM (00122-

A).
32. Commodore Vijai Singh Shekhawat, Vr. C. (00189-

B).
33. Commodore Ramendra Sharma (60051-B).
34. Commodore Indrashil Chemagiri Rao (40061-Y).
35. Commodore Mukund Balkiishna Kunte (00148 K),

Director (Military), Cabinet Secretariat.
36. Air Commodore Krishan Mmari Rishi, VSM

(3986), Accts. (Retd).
37. Colonel Barendra Kanta Das (MR-01381), Army

Medical Corps.
38. Colonel Krishan Bal Kapoor (IC-6527), Artillery

(Retd.).

39. Surgeon Captain Philips Koshi, VSM (75041-Y),
(IN) (Retd.).

40. Group Captain Prakash Chandra Bugga (4155), AE
(M).

41. Group Captain Thittanimattam Krishnaswamy Sesha-
chari, VM. (4954) AE (M).

42. Group Captain Jasjit Singh, Vr. C , VM, (5100) *F
(P).

43. Group Captain Kalpathy Ananthakrishna Hariharan
(5185) F (P).

44. Group Captain Krishna Lakshmanan (5626), AE
(L).

45. Group Captain Bharat Kumar (5787), F (P).

46. Group Captain Sudhakar Paranjape (5829) AE
(M).
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No. 22-Pres/84.—The President is pleased to approve the
award of the Vishishi Seva Medal to the undermentioned
personnel for distinguished service of a high order :—

1. Colonel Surendra Kumar Pasricha (IC-10547), Artil-
lery.

2. Colonel Birinder Kumar Chhibber (IC-11901), Infan-
try.

3. Colonel Satish Talwar (IC-10457), AOC.
4. CoUnel Haiendia Naih Dutta (MR-01382), AMC.
5. Colonel Mohd. Ahmed Khan (IC-6839), EME

(Rctd.).

6. Captain Ravi Bhushan Vohra (00487-F), IN.

7. Captain Raj Bahadur Suri (00375-A), IN.
8. Captain Pawan Kumar Jain (60079-T). IN.
9. Captain Dharam Vii Taneja (40137-W), IN.

10. Group Captain Ueibert Moel David (5179), F (P).
11. Group Captain Pooran Dev Adlakha (5266), Accts.

12. Group Captain Ujjal Singh Pruthi, VM (5488), Med.
13. Lieutenant Colarel Shamsher Singh Mehta (IC-13898)

\rmouted Corps.
14. Lieutenant Colonel Alexander Verghese (IC-12061),

Artillery.
15. Lieutenant Colonel Ra\indra Kumar Bhatara

(IC-12193), Artillerjr.
16. Lieutenant Colonel Vishwa Nath Rao (IC-7389),

Mahar.
17. Lieutenant Colonel Ram Paul Malhotra (IC-12208),

SM, 11 GR.
18. Lieutenant Colonel Surjit Singh Bhattal (IC-14624),

Punjab.
19. Lieutenant Colonel Des Raj Dalmotra (IC-14758),

JAK Rifles.
20. Lieutenant Colonel Surender Pal Singh (IC-14818),

Grenadiers.
21. Lieutenant Colonel Rachhpal Singh (IC-15726),

JAK Rifles.
22. Lieutenant Colonel Kr.mval Kumar Lakhanpal (1C-

15794), JAK Rifles.
23. Lieutenant Colonel Balasaheb Appasaheb Patil (IC-

15814), Maratha LI.
24. Lieutenant Colonel logendra Singh (IC-16084),

Gorkha Rifles.
25. Lieutenant Colonel liamesh Bhatia (IC-16087),

Goikha Rifles.

26. Lieutenant Colonel Dharam Pal Singh (IC-16102),
Gozkha Rifles.

27. Lieutenant Colonel Devendra Kumar Anand (IC-
16627j, Garhwal Rifles,.

28 Lieutenant Colonel KulDir Singh Jamwal (IC-18038),
JAK Rifles.

•»9. Lieutenant Colonel Kuldip Singh Chandpuri (IC-
18067), MVC, Punjab.

30. Lieutenant Colonel Prem Chandra Sanwal (IC-
18094), Garhwal Rifles.

31 Lieutenant Colonel Ramesh Kumar Jagota (IC-
20480), Gorkha Rifles.

32. Lieutenant Colonel Paiinhare Veetil Sahadevan (IC-
22366), Vr. C , Madras.

33. Lieutenant Colonel Sunder Kanthimathi Nathan (IC-
15040). Engineers.

34 Lieutenant Colonel Raj Bahadur Sharma (IC-13442),
AEC.

35. Lieutenant Colonel Shanti Sarup Chopra (SL-00863),
General Service (Reid,).

36. Lieutenant Colonel T. Sivasankaran Nair (SL-00876),
General Service.

37. Lieutenant Colonel Shiv Narain Singh Gurung (IC-
2282), Gorkha Rifles.

38. Lieutenat Colonel Brij Lai Chuni, (IC-5092), JAK
Rifles.

39. Commander Raman Pan (00604-Y).
40. Commander Yogendra Nath Sharma (60049-Z).
41. Commander Vinod Kumar Kapur (00603-W).
42. Commander Umesh Chandia Chaturvedi (6003 5-T).
43. Commander Kambarath Madhavan (60145-T).
44. Surgeon Commander Rainjit Das (75082-R).
45. Wuig Commander1 Rajender Paul Singh (4444) Adm

(Retd.).
46. Wing Commander Doiaiwamy Sankaranarayanci

Sarma (5156) EDN.
47. Wing Commander Sikander Piioshaw Malao (5975)

AE (M).
48. Wing Commander Vinod Si lgh Rawat (6043) Lgs.
49. Wing Commander Govind Malhar Apte (6415) AE

(L).
50. Wing Commander Ashok Kumar Mehta (6631) Lgs.
51. Wing Commander Subodh Chandra Mamgain, Vr. C.

(6760) F (P).
52. Wing Commander Naresh Chand Jain (7065) AE

(M).
53. Wing Commander Madhuk<xr Kri&hna Maraihe

(7328) AE (L).
54. Wing Commander Sadasiva Dass (7369) AE (L).
55. Wing Commander Pradip Bhagat (7412) F (P).
56. Wing Commander Bhushan Lai Bhan (8034) Adm.
57. Wing Commander Ashutosh Nigam (8277) AE (M).
58. Wing Commander Man Mohan Sehgal (8390) F

(P).
59. Wing Commander DevU Thetham Rajagopalan

(8895) AE (L).
60. Major (Local Lieutenant Colonel) F V. Krishnan

(IC-23138), Sikh LI.
61. Major (Local Lieutenant Coionel) Pra;3p Singh

Rathora, (TA 41182) lnfantiv (TA).
62. Major Harjmder Singh Sangha (IC-14591), Armour-

ed Corps.
53. Major Prathap Chandiasckhara Venkata (TC-16359),

Armoured Corps.
64. Major Rajendra Kumar Vii (IC-12738j. Grenadieis.

65. Major Ishwar Datt Sharma (IC-18938), B-a3 Rifles.
66. Major Jagjit Singh (IC-28138), Guards.
67. Major Bala Ram (IC-32100). JAK Rifles.
68. Major Mrinal Suman (1C-16552), Engineers.
69. Major Sundarajan Jagannathan (IC-17557), Engi-

neers.
70. Major Koickal John Philipose (MR-03429), AMC.
71. Major Drig Pal Singh Rawal (IC-20184), Int. Corps.
72. Major Davinder Narain Dass (IC-14185), ASC.
73. Major Nageswara Rao Chintapalli (IC-21463), ASC.
74 Major Narinjan Singh (SL-01433), General Services

(Retd.).
75. Major Chheian Phunchok (SL-1551). General Ser-

vice.
76. Lieutenant Commander George Kuruviila (70122-T).
77. Lieutenant Commander Darshan Kumar (5O3J28-F).
78. Squadron Leader Jagnandan Kumar Pathania (8053),

Adm.
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79. Squadron Leader Pramod RewatibaUabh Panels
(8234), AE (L).

80. Squadron Leader Suresh Chander Kapoor (8984) F
(N).

81. Squadron Leadei Devendei Kumar Sharma (9358),
Edn.

82. Squadron Leadei Prakashchandra Khaaidubhai Desai
(10078), AE (M).

83. Squadron Leader Padamjit Singh Ahluwalia (11631)
F (P).

84. Commandant Nand Kishor Tewary, CRPF.
85. Captain Ravinder Mannadiar (IC-33779), Artillery.

86. Captain Rajinder Pal Singh Khera (IC-30160), JAK
Rifles.

87. Captain Cher-an Kochuparambil Varkey (IC-31159),
Gorkha Rifles.

88. Captain Madhu Mohan Dube (IC-33174), Punjab.
89. Captain Jagmohan Varma (IC-35246), Dogra.
90. Captain Jagdish Chand (SL-2511), Signals (Posthu-

mous)
91. Captam Iqbal Singh (MS-10624), AMC.
92. Captam Balbir Singh (IC-24931), ASC.
93. Captain (Miss) Maria Doleres Backianathan (NR-

14049), MNS.
94. Captain Harish Chander Kohli (IC-30230), JAK LI.
95. Lieutenant (Special Duties Ship Wright) Des Raj

(86333-K).
96. Lieutenant Surat Singh (SL-2645), AEC.
97. Second Lieutenant Suresh Yadav (IC-39463), Mech.

Infantry.
98. 051818-W Chief Electrical Artificer Air Radio Arun

Govind Hamine.
99. JC-44264 Subedar Major & Hony. Lieutenant Sir

Bahadur Thapj», Gorkha Rifles (Retd.).
100 JC-33955 Subedar Maior (Hony. Lieutenant) Rattin

Chand, JAK Rifles (Retd).
101. JC-28808 Subedar Maior Doije Tamang, Gorkha

Rifles.
102. JC-34219 Subedar Major Ram Bhau Ghode, Maratha

LI fRetd ^.

103. JC-42115 Sub Major Tippanna Lakhane, Mahar.
104. JC-46648 Subedar Major Sheo Sanehi Singh, Rajput.
105 JC-53858 Subedai Major Havaldar Singh, Rajput.
106. JC-62836 Subedar Major Nasib Singh, JAK Rifles.
107. JC-25207 Subedar Major John Peter, Engineers.
108. JC-81668 Subedar Major Puran Singh, DSC.
109. 046798-K Master Chief Petty Officer Aircraft Oidnance

Fitter Class I, Sudhakar Purushottam Joshi.
110. 042712-Z Master Chief Petty Officer (Musician-I)

Manjit Singh Neer.
111. 05Q603-M Master Chief Electrical Artificer (Radio)

First Class, Chandrakant Sridhar Phadke.

112 044925-B Master Chief Petty Officer First Class (Gun-
nery Instructor) Rawal Singh.

113. JC-97351 Subedar Santa Bahadur Ghale Gorkha
Rifles (Posthumous).

114. JC-91307 Subedar Ashgar Khan, Grenediers.

115. JC-57326 Subedar Chelian Shanmugam, Engineers.

116. JC-75923 Subedar Muniswamy Venu, Engineers.

117. 219244 Warrant Officer Sarup Singh, Elect/Fit.

1 1 8 IAF/P I U n i ° r W a r r a n t O f f i c e r Murugesan Sivanandam

119 3153251 Naib Subedar Ramji Lai, JAT.

120. 1326701 Naib Subedar Chandraya Narayanan, Engi-
neers.

121. 227555 Sergeant Shobha Lai Sharma, Elect/Fit.

122. 5240308 CHM Nima Dorjee Sherpa, KC, SM, 5/3
Gorkha Rifles.

123. 2650143 Havildar Baljit Singh, Grenadiers.

124. 3367611 Havildar Bakshish Singh, Sikh.

125. 3969902 Lance Havildar Balwant Singh, Dogra.

126. 2753702 Naik Yashwant Rao Jadhav, Maratha U
(Retd.).

127. 13609641 Ptr/Baiber Kailf^h Chand, Para.

No 23-Pres/84—The President is pleased to approve award
of Bar to Vishisht Seya Medal to the undermentioned officer
for distinguished service of a highi order :—

1. Lieutenant Colonel Bharpui Sinpfi, (1C-14640), VSM
Gorkha Rifles.

S NILAKANTAN,
Deputy Secretary to the President

MINISTRY OF LAW, TUSTICE AND COMPANY
AFFAIRS

(DEPARTMENT OF COMPANY AFFAIRS)

New Delhi, the 15th February 1984

ORDER

N°- 27/12/84-CL-II.--In pursuance of clause (ii) of sub-
^ T i i i ^ M 0 1 1 2 0 9 A o f t h e Companies Act, 1956
LI , o t

< , 1 9 5 6 ) ' the Central Government hereby authorises
Ibhn Sooraj Kapoor, Joint Director (Inspection) in the
'Department of Company Affairs, for the purpose of the

2. The Central Government hereby revokes the earlier
authorisation issued in favour of Shri Sooraj Kapoor as
Joint Director, Inspection, Company Law Board, Bombay
vide Order No 27(26)79-CL-II dated 26-10-1979.

K. R. A. N. IYER, Under Secy.

MINISTRY OF AGRICULTURE

(DEPARTMENT OF AGRI. & COOPERATION)

New Delhi, the 31st January 1984

RESOLUTION

v i A o 6 " ' > V ^ ; f ] i ^ i ^ r d - ) — A s p e r resolution issued
vide No. 26-l/8M<RY(Gooid.) dated 24-10-1981, a Com-
mittee was set up to review the existing rights, concessions,
tenures and settlements in the forest areas of the country
I he Committee was required to submit its report withia

a peuod of one year fiom the date of issue of the lesoiu-
tion Due to various constraints, the Committee could not
limalise its report within the stipulated period. Its tenure
was eAttnded by six months beyond 24th October 1982
vide resolution of even number dated 31-11-1982 and bv
six monUis up to 31-10-1983 vide resolution of even n u i
«nta ff1^i6o^Apri> 1983 '1

a l?d again by two i
?7 V t i I Q « V1U resolut.ion of even number dated
ill ? ™ F « 983. However, l t has not been possible for
the Committee to finalise the report even within the extend-
ed period. It has now, therefore, been decided to extead
the tenure of the Committee further up to 31-3-1984

ORDER

ORDERED that a copy of the resolution be communicated
to all concerned.

ORDERED that the resolution be published in the Gazettes
of India for general information.

SAROJ KAPOOR, Under Secy.
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MINISTRY OF SHIPPING & TRANSPORT
SHIPPING WING

New Delhi, the 13th February 1984
RESOLUTION

No. SW/MTC(12)/83-MT.~fa pursuance of Resolution
of the Government of India in the late Ministry of Trans-
port and Communications (Departmert of Transport) No.
24-MT(6) /52 dated the 17th August, 1959, the Central
Government have reconstituted the Merchant Navy Training
Board for a period of two years from the date of issue of
this Resolution as follows :

Chairman

1. Shri Chandrabhan Athare Patil
Member of Parliament (Lok S'abha)

Vice-Chairman (ex-officio)

2. Director General of Shipping, Bombay.

Representative of Parliament
3. Smt. Premillabai D. Chava«

Member of Parliament (Rajya Sabha).

Members (ex-officio)
4. Senior Deputy Director General of Shipping,

Bombay.

5. Joint Secretary to the Govt. of India,
Ministry of Shipping & Transport, dealing with
Merchant Navy Training Insiitutions.

6. Joint Secretary, Govt. of India, Finance Division,
Ministry of Shipping & Transport.

7. Nautical Adviser to the Govt. of India, Bombay.

8. Chief Surveyor with the Govt. of Tndia, Bombay.
9. Piincipal, Lai Bahadur Shastri Nautical and Engi-

neering College.
10. Captain Super intendtnt Training Ship Rajendra.
11. Diiecloi. Marine Engineering Training, Calcutta-.
12. Captain Superintendent, Rating Training Ship

Mekhala, Visakhapatnarr.
Representative of Miivstry of Education

13. Sbii D. S. Walia, Deputy Education Adviser (T),
Ministry of Education.

Representative of All India Council for Technical
Education

14. Shri S. K. Handa, Deputy Education Adviser <T).
Ministry of Education.

Representative of Port Trusts, Calcutta
15. Captain S. Sen. Deputy Director Marine, Calcutta.

Representative of Irdian National Steamship Owners'
Association

16. Sh. K. M. Trivedi, Chief Executive Sciadia Steam
Navigation Co. Ltd.

Second lepresentalive of Steamship Owners' Association
17. Shri B, L. Mehta, General Manager, Century Ship-

ping, Bombay.

Representative of Owners/Agent Committee (Crew)
Bombay /Calcutta

18. Shri K. S. Bhandarkar, (Captain R. Premchand)
Alternate representative in the event of Boards meet-
ing at Calcutta.

Representative of the Marhime Union of India
19. Shri K. K. Sukhia, General Secretary,

Marine Union of India, Bombay,

Representative of Seam*n

20. Dr. Leo Barnes, General Secretary, National Union
of Seaferers of India.

21. Shri Bijoy Mukhcrjee, Asstt. General Secretary,
National Union of Seamen of India-.

Representative of Ministry of Defence

22. Captain S. M. Sundau.ai,
Joint Director cf Na", ..1 Training.

Representative of FICC1
23. Nomination is not received.

Representative of Shipping Corporation of India
24. Captain M. X. Corera,

Manager Fleet Personnel & Training SCI.
Non official Member nominated by the Minister of

Shipping & Iranspoit

25. Shri M. Seshnna, Ex. M.L.A..
Dhone. Kurnool Distt. A.P.

Deputy Director General (Shipping)
Bombay dealing with Merchant Navy Training shall
be the Member Secretary of the Board.

ORDER
ORDERED that a copy of this Resolution be communicated

to the Private and Military Secretaries to the President, <he
Prime Minister's Secretariat, the Cabinet Secretariat, all the
Ministries of the Govt. of India, all the State Governments,
the Port Trusts and th; Director General of Shipping,
Bombay.

ORDERED also that the Resolution be published in the
Gazette of India for general information.

Y. SINHA, Jt. Secy.
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